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Telugu films on DD-8 were temporarily
stopped. The telecast of the Telgu films
has since been resumed with effect from
18th November, 1998.
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Meetings of Doordarshan
Programme Advisory Committee

1337. SHRI S. PETER ALPHONSE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the number of times the Doordarshan
Programme Advisory Committee met
during the last six months;

(b) the number of serials/slots that were
recommended by the Committee for D.D.
Kendra, Chennai; and
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(c) whether there have been complaints
from certain quarters on the fairness of
selection of-serials/slots etc., especially in
Tamil?

THE MINISTER OF STATE IN THE I
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MUKHTAR
ABBAS NAQVI): (a) and (b) No meeting
of the Doordarshan Programme Advisory
Committee at Doordarshan Kendra,
Chennai was held during the last six
months. As such no serials/slots were
recommended by the said Committee.
However, the Official Committee
constituted at that Kendra to process the
proposals for serials had recommended
345 serials and the Committee meant for
reconsideration had recommended another
52 serials bringing the total to 397 serials.
So far 194 serials have been scheduled by
Doordarshan Kendra, Chennai and the
remaining will be scheduled in their turn.

(c) There was some dissatisfaction
among the producers whose serials were
not found acceptable. As per rules, they
were offered an opportunity to appeal.
Accordingly their applications were duly
reconsidered and results communicated to
them.

Patronisation of Producers by NFDC

1338. SHRI ANANTRAY DEVSHANKER
DAVE: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state: -

(a) whether it is a fact that the National
Film Development Corporation have
patronised some small coterie of film
makers and producers in the name of
producing art films as reported in the Delhi
Times supplement of the Times of India
dated 3rd July 1998; and

(b) if so, the details thereof and
advances made by the NFDC during the
last three years along with the result so
achieved?



